IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT

OF CASES FOR THE MONTH OF NOVEMBER, 2025

PREVIOUS INSTITUTION DISPOSAL CLOSING
S.No. KIND OF CASES BALANCE [FB] DB| SB[ TOTAL| FB| DB SB] TOTAL|BALANCE
MA I N CAS E S :- 01.11.2025 30.11.2025
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 15305] 0 3] 136 139] O 2| 41 43| 15401
2 CIVIL SECOND APPEAL 4777] O 0 42 42| O 0 24 24 4795
3 EXECUTION FIRST APPEAL 118] O 0 0 o] O 0 1 1 117
4 EXECUTION SECOND APPEAL 24] 0 0 0 0] O 0 0 0 24
5 CIVIL MISC. APPEAL 35705 o 73| 322| 395] O 00| 161] 251| 35849
6 CIVIL REVISION 655| 0 0| 3 31 0 0| 29 29 657
7 CIVIL REVIEW 768 0 71 12 19| 0 4] 23 27 760
8 INCOME TAX REFERENCE o] O 0 0 o] O 0 0 0 0
9 OTHER TAX REFERENCE 111] O 1 0 11 O 1 0 1 111
10 | TAXCASES 0] 0 0 0 0] O 0 0 0 0
1 CUSTOM APPEAL 26] 0 0 0 o] O 0 0 0 26
12 INCOME TAX APPEAL 441 O 5 0 5] 0 4 0 4 442
13 WEALTH TAX APPEAL ol 0 0 0 o] O 0 0 0 0
14 BLACK MONEY TAX APPEAL 51 0 0 0 o] O 0] 0 0 5
15 SALES TAX REVISON 749] O 0 6 6] O 0 1 1 754
16 TESTAMENTARY CASES o] O 0 0 o] O 0 0 0 0
17 COMPANY PETITION 6] 0 0 0 o] O 0 0 0 6
18 COMPANY EXECUTION PETITION ol O 0 0 o] O 0] 0 0 0
19 COMPANY APPEAL 6] O 0 0 0] O 0 0 0 6
20 COMPANY APPLICATION 73] 0 0 0 o] O 0 0 0 73
21 COMPANY SUIT 12| O 0 0 ol O 0 0 0 12
22 COMPANY LIQUIDN. CASES 33] O 0 0 o] O 0 0 0 33
23 ELECTION PETITION 9] 0 0 0 0] O 0 0 0 9
24 SPECIAL APPEAL (CIVIL) 31 O 0 0 0] O 0 0 0 31
25 | SPECIAL APPEAL (WRITS) 2515 0| 77 0 77| 0| 187 o| 187 2405
26 | CIVIL CONTEMPT 2077] of 10] 89 oo o 36/ 87[ 123 2953
27 | CIVILWRITS 86549| 0| 385[1701] 2086 O 377| 1428] 1805| 86830
28 RECRIMINATION PETITION o] O 0 0 o] O 0 0 0 0
29 | CROSS OBJECTION 659] 0 0 4 4 0 2 3 5 658
30 CIVIL REFERENCE 6] 1 0 0 11 O 1 0 1 6
31 | CIVIL TRANS. APPLICATION 175] O 0| 45 45| 0 0| 22 22 198
32 CIVIL MISC. PETITION 3] O 0 0 0] O 0 0 0 3
33 | CIVIL MISC. APPLN. (WAKF TRIBUNAL) 80] 0 0 0 0|l O 0 0 0 80
TOTAL (A)| 151818] 1 561| 2388| 2950| o| 704]1820f 2524 152244
CRIMINAL SIDE:-
1 MURDER REFERENCE 2] O 0 o] O 0 0 0 2
2 CRIMINAL APPEAL 3a716| 0| 42| 249] 291] 0] 18 80 98] 34909
3 CRIMINAL REVISION 12086] 0 o| 220 220f O 0| 86 86| 12220
4 CRIMINAL MISC. PETITION 26346| 0 of 774| 774] O 0/ 1133] 1133 25987
(U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 2469| 0 ol 1610 1610 O o[ 1724| 1724 2355
(U/S 438 & 439 CR.P.C.)
6 CRIMINAL CONTEMPT 22| O 0 1 11 O 2 0 2 21
7 CRIMINAL REFERENCE 4] 0 1 0 1] O 0 0 0 5
8 HABEAS CORPUS 39] 0of 36 0 36| O 31 0 31 44
9 CRIMINAL LEAVE TO APPEAL 921] O 0 60 60] O 4 10 14 967
10 | CRIMINAL WRITS 1341| o| 30| 147 177] © 21| 157| 178 1340
11 CRIMINAL REVIEW o] O 0 0 0] O 0 0 0 0
TOTAL (B) 77946| o| 109]| 3061 3170 Of 76 3190| 3266| 77850
TOTAL (A+B) | 229764] 1| 670 5449| 6120 o] 780|5010] 5790 230094
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF NOVEMBER, 2025

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE | FB DB SB| TOTAL| FB DB SB| TOTAL|BALANCE
MISC. CASES.:::- 01.11.2025 30.11.2025
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 5215 o] 42| 193] 235 o] 8] 169] 177] 5273
2 [BAIL & STAY IN CRL.REVISION 4364] 0 ol 1371 1371 0 ol 34 34 4467
3 [BAIL & STAY IN CRL.MISC.PET. 26672] of o] 703] 703] o] o] 881 881 26494
4 [BAIL&STAY IN CRL.TRAN. PET. & CRLW 1423| 0 ol 122 122] o ol 141 141 1404
5 |BAIL & STAY IN CRL.CONT.PET. ol of o o ol o o o 0 0
6 |BAIL & STAY IN CRLLA 1 o of 1 T o o o 0 12
7 |CRIMINAL MISC. APP
(Arising over Crl. Main Calg:acs:;ATION 1064| 0 1 57 58| 0 3 67 70 1052
TOTAL (C) 38749 o| 43]1213| 1256] o 11|1292] 1303 38702
2 CRIMINAL TRANSFER 64] 0 0 8 8l o 0 8 6 66
3 | STAY INHABEAS CORPUS 4 of of o ol of] o o 0 4
TOTAL (D) 68 of of 8 gl of of 6 [3 70
TOTAL (C+D) 38817 o| 43|1221] 1264] o 11|1298] 1309] 38772
TOTAL (A+B+C+D) 268581 1| 713| 6670 7384] 0| 791| 6308] 7099 268866
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 |STAYINI. T. APPEAL 501 0 0 0 0] O 0 0 0 50
2 |STAY IN W.T. APPEAL / CUSTA 211 O 0] 0 0] O 0 0 0 21
3 |STAY IN O. T. REFERENCE 110 O 0 0] o] O 1 0 1 109
4 |STAYIN'S. T. REVISION 483 of of 6 6] of o 1 1 488
5 |STAY IN CIVIL IST APPEAL 6326 o] 2| 116] 118] o] 3] 58 61 6383
6 |STAY IN CIVIL 2ND APPEAL 2329 o] o] 43] 43| o 0o 17 17| 2355
7 |STAY IN EXE. FIRST APPEAL 122 o] of o of of o 2 2 120
8 |STAY IN EXE. 2ND APPEAL 23] O 0 0 0] O 0 0 0 23
9 |STAY IN C. M. APPEAL 10372 o 43| 116] 159] O] 28] 46[ 74| 10457
10 |STAY IN CIVIL REVISION 595] o] o 29| 29 of o] 27 27 597
11 |STAY IN CIVIL CONTEMPT 26| of o O of of o o 0 26
12 |STAY IN SPL. APPEAL (CIVIL) 24 o] of O of of] o o 0 24
13 |STAY IN CIVIL TRANS. APPLN. 167| O 0 42 42| 0 0 17 17 192
14 |STAY IN COMPANY CASES 20 O 0 0 0] 0 0 1 1 19
15 |STAY IN SPL. APPEAL (WRIT) 2018| o] 66/ o] 66 o 179 0] 179] 2105
16 |STAY IN WRIT PETITION 63306| o| 140| 1711| 1851] 0| 3181322 1640 63517
TOTAL (E) 86192 of 251] 2063 2314] o] 529] 1491 2020] 86486
2 | CIVIL MISC. APPLICATIONS 2533] o 31] 103 134] o] 31| 106] 137] 4530
3 | CIVIL MISC. CASES U/S-5 73668 0 75| 219] 294] o] 97| 56 153] 13809
4 | EXE. MISC.APPLICATION ol of o © ol of o oO 0 0
5 LEAVE TO APPEAL TO S.C. 2| O 0 0 o] 0 0 0 0 2
TOTAL (F) 78203| o 106| 322] 428| of 128] 162 290 18341
TOTAL (E+F) 704395| 0| 357] 2385 2742| o 657| 1653] 2310 104827
TOTAL (C+D+E+F) 1a3212| 0| 400] 3606] 4006 o] 668|2951] 3619 143599
GRAND TOTAL (ATOF) 372976] 1]1070] 9055| 10126] 0] 1448[ 7961] 9409 373693
Dt. : 15-12-2025 12:58
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